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Staff Sireagth of Foed Corpomation of {c) and (d). Do net arise,
Tndia Adulteration of Fertitiser supplied by
1994, SHRI A. 8. KASTURE: Wil Fertiliser Qusporation of India

the Minister of AGRICULTURE be pleased
to state :

(a) the staff strength, category-wise, in
Food Corporation of India as on the Ist
Jauuary, 1972 and the number of cmployees
belonging to Scheduled Caste/ Tribes ;

(b) whether rescrvation quota for Sche=
duled Caste and Scheduled Tribes has been
maintaioed ;

{c) if not, the reasons therefor 3 and

{d) what specific steps GGovernment pro-
pose to take to make up the shortfall 2

THE MINISTER OF STATE IN THE
MINISITRY OF AGRICULTURE ({SHRI
ANNASAHEB P. SHINDE; : (a) Category-
wise staff strength in the food Corporation of
India as on the ist January, 1972, and the
number of employees belonging to Scheduled
Caste[Tribes is as under

e

Category Total  Scheduled Scheduled
number (.me__ ) jﬁ__&:ﬁi _
I 490 o i
11 1374 53 —
111 18849 1656 127
v 11361 1456 148

(b) The stafl strength of the Food Corpo-
ration is mainly comprised of (i) Direct rec.
ruits (ii) Tranderces from the Department
of Food and (ifi) Deputationists from Central
and State Governments,

In so far as Direct recruits are concerned,
the reservation quota for Scheduled Caste
and Scheduled Tribes is being maintained

by the Corporation.

The Transferees from the Department
of Food of the Central Government are
required to be absorbed by the Corporation
under section 12A of the Food Corparations
Act, 196%¢ and a» such the question of pro-
viding any reservation gquota by the Food
Corporation of India for the transferees does
not arise,

The Deputationists from the Central and
State Governments are on forcign service
terms.  No question of reservation is involved
in thedr citse.

1995. SHRI M, KATHAMUTHU : Will
the Minustcr of AGRICULTURE be pleased
to state :

{(a) whether it has come to the notice of
Goverument that out of 2790 bags of feru-
liser reccived by rail at Kolar from the
Fertiliser Corporation of India Mangalore,
119 bags contained 90 per cent sand and 10
pee cent fertiliser ;

(b} whether any iavestigation bas been
made in this connection ; and

(c} if so, the findings thereuf and the
action taken theveon ?

‘THE MINISTER OF STATLE INn THE
MINISTRY OF AGRICULTURE (SHR!
ANNASAHEB P. SHINDE): (a} to {c}
Yes, Sir. The Foed Corporauwa ‘of India
{and not the Fertiluer Corporation of Imdia)
has reported that there was a  complamt
about the adulicration in 119 bags of the
fertiiser  received from the (arporation at
Kolar. After a preluninary enquiry, the Fowd
Corporauon of India consuler that the adul-
teration, if anv, could not  have taken place
before despatch of the bags by the Foud
Corporanon of India, particularly because
there was no complant about the  guahity
in respect of several thausands of other bags
mmultancouwsly despatched from Mangalorr
However, the matter 1 being further  investi-
gated wn consultation  with the State CGovern-
ment

Advice allegedly gilves to State Govern-
ments 1o selxe cars haviag Bangla Desh
Nusber Plates

1996. SHRI RAMKANWAR : Will the
Minister of SHIPPING AND  TRANSPOR L

be pleased to state :
{a) whether the Union Government have

advised the State Governments to seize  all
cars with Bangladesh number plates ;

(b) if s0, the reasons therefor ; and

() how many cars have been seized
comsequently by the State Governments and
what action, if any, has bern taken subee-
quently ?

THE MINISTER OF STATE. IN THE
DEPARTMENT OF PARLIAMENTARY
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AFFAIRS AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
OM MEHTA) 3 (a) No, Sir.

(b) and (). Do not arise,

Working Group for preparation of Dealt
Fifth Five Yeaur Plan

1997, SHR1 G. Y. KRISHNAN :
SHRI C. K. JAFFER SHARIEF :

Will the Minister of AGRICULTURE
be pleased to state ¢

(a) whether the Planning Commision
had constituted & Working Group om Co-
operation for preparation of the Draft Fifth
Five Yeur Plan ; and

() f 30, its terms of reference and
functioning of s members ?

THEL MINISTER OF STATE IN THE
MINISTRY OF AGRIQULTURE (SHR1
ANNASAHEB P, SHINDE) : (a) The De-
partment of Co-operation, at the instance of
the Planning Comumision, have constituted a
Wo Ling Croup on Cooperation for  formula-
von of the Sth Plan,

(h) The terma of reference and funce
twming of the Working (sroup are given in
the Statement eaclosed  [Placed in Library  See
Na 11 3379/72),

Setting wp of National Unit far Nutrition
Maonitoring tu Rajesthan
1198, BHRI  NAWAL  KISHORE
SHARMA ;
SHRIMATL SAVITRI 8HYAM ;

Wil the Minmter of HEALTH AND
PAMILY PLANNING be pleased to state 3

14) whether sumc more National Units
for Nutrition monitoring are being vet up n
Rajasthan ; and

{b) if a0, the Jocations theveof ?

HE, MINISTER OF STATE IN THR
MINISIRY OF HEALTH AND FAMILY
PLANNING AND IN THE MINISTRY
F WORKS AND HOUSING (PROF,
Ir p CHATTOPADHYAYA) : {a) and
M. A Proposd t6 st up some more
Rewonal  Monitoring ~~ Centron fn diffe
clent States is under comideration of the
ehwn  Councll  of Moedieal Hepesrch.
Phose Centres, if put Jwo operation, tay
¢ located one eachin the Btates of Puniab,

‘;:;t::thm. Orisy, Amam, Haryans and

SRAVANA 23, 1834 (S4K4)
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